
GOVERNMENT OF MEGHALA Y A 
LAW (B) DEPARTMENT 

***** 

NOTIFICATION 

Dated Shillong, the 2ih March, 2024 

NO. LJ (B) 17/2019/286 - In exercise of the powers conferred by sub-section (1) of Section 20 

of the Code of Criminal Procedure, 1973 the Governor of Meghalaya hereby appoints with 

immediate effect the following Non-MCS Officers as Executive Magistrates and further under 

sub-section (2) thereof, as Sector/Zonal Magistrates in connection with the forthcoming General 

Election to the Lok Sabha - 2024 for a period up to the end of the Election process. 

SL. Names of Officers and Jurisdiction of the To be placed with 
NO. Designation conferment of the District/Su b-Division 

power of Executive 
Magistrate 

Shri lalambok Marbaniang, East Khasi Hills, Deputy Commissioner, 
1. Sub-Divisional Officer (PHE), Shillong East Khasi Hills. 

, 

Sewerage & Drainage. 
Dr. (Mrs) Balari Mary Blah, 

2. 
Senior AH & Veterinary Officer, 

-do- -do-
0 /0 Principal Basic Agricultural 
Centre East Khasi Hills. 
Smti Bankyntiewlin Kharsyntiew, 

3. 
Assistant Director of Agriculture, 

-do- -do-
0/0 Principal BATe Upper 
Shillong. 
Shri Rhyan Lyngshiing, 

4. Research Assistant, Directorate of -do- -do-
Urban Affairs. 
Shri Alok Kumar, 

5. Sr. Geologist, Geological Survey of -do- -do-
India , Rynjah, Shillong. 
Shri Suresh Kumar Rana, 

6. 
Superintending Geologist, 0/0 

-do- -do-Geological Survey of India, NER, 
Shillong. 

---

od,-
. (M.M. Sangma), 

Joint Secretary to the Govt. ofMeghalaya, 
Law (B) Department. 

Memo NO. LJ (B) 17/2019/286-A, Dated Shillong, the 2ih March, 2024 
Copy to :-

1. Director of Printing & Stationery, Meghalaya, Shillong for publication of the above 
Notification in the Extra-Ordinary Gazette of the Govt. of Meghalaya. 

2. Election Deptt. with reference to letter No. EL.5/20 18/256, Dt. 28.2.2024. 
3. The Deputy Commis'sioner (Election), East Khasi Hills, Shillong with reference to letter 

No. SHEL.V/MP/46/2023/8, dt. 23.3 .2024. 
4. Personnel A.R (A) Department. 

YDaLa Entry Operator, Law (A) Deptt. for uploading in the Meghalaya web site. 
6. Director of Information and Public Relation, Meghalaya, Shillong 

asl 

By Order etc., 

Il'tf 
, 

Joint Secretary to the Govt. of Megha./aya 
Law (B) Department 

--


